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I. the Chairman of the Committee on Private Memben' Bills and llelolutiona having 
been authoriled by the Qnnmittee, praent on their behalf, this their Sixteenth lleport. 

, 
2. The Committee met on the 19th March, 1965 for allocation of time for discuaaiou 

of the Marine lmurance Bill, 1969 as i-edJ by R.ajya Sabha. 

Allocation of time to Bill as ;tuu4 by RafµJ Sabha. 

!. Shri Diwan Chand Sharma. the Member indwge of the Bill, had been in~i&ed 
to present before the c.ommittee his views on the Bill and he a~tended the sitting. 

f. After comidering all aspects of the Bill, the Committee alloKed 2 houn for tht:: 
dilcuuion of the Marine Insurance Bill, 1961' aa paaed by R.ajya Sabha. 

Recmnmmtlation. 

5. The Committee recommend that the allocation of time to the Marine lmuranc:e 
Bill, 1965 be agreed to by the Howe. 
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S. V. KRISHNAMOORTHY 1lAO, 
Cllllirman, 

Committee on Private Membnr 
Billi anti Re.wlutions. 




